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Harassment  of Girl  Students  In    Delhi 

University 

1590. SHRI VIREN J. SHAH : 

SHRI PRAMOD MAHAJAN : 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT  be  pleased  to  state   : 

(a) whether Government's attention has 
been drawn to the report published in 'Hindiu 
stan Times' dated November 73, 1994 under 
the caption, Girl students don't feel safe in the 
lusty environment of Delhi University; 

(b) if so, what are facts"of the cases; 

(c) how many alleged sex related cases 
against the girl students and   lady lecturers 

have taken  place   during each of the last 
three years and so far in 1994; 

(d) in how many cases enquiries were 
instituted; the result of enquiry in each case 
and what action was taken against the persons 
found guihy; 

(e) how far such cases in Delhi University 
have affected the serene atmosphere of the 
University particularly amongst the girl 
students in the pursuit of tension-free studies; 
and 

(f) what steps Government have taken or 
propose to take to stop this moral degradation 
and perversion and to safeguard the honour 
and dignity of the girl students and lady 
lecturers of the University ? 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURE) 
(KUMARI SELJA) : (a) Yes, Sir. 

(b) The newspaper report in all mentioned four 
cases of sexual harassment of girl students/ lady 
teachers. According to the  information 
furnished by the University of Delhi,  there is 
no evidence of involvement of any Professor in 
the first case. In the second case, viz. Ramjas 
College ragging incident, the University   has 
informed that the proctorial committee which 
examined the case did not establish stripping of 
any girl student. However, based on   the 
findings,  punitive action  was taken   against 
some students depending upon their involve-
ment in the ragging incident. The  University 
has also enacted an Ordinance for   prohibition 
of ragging and for   prescribing punishment 
for it. The third incident   pertains to a 
particular college and   as  per   information 
available  with  the  University,  the   College 
has appointed a retired judge of High  Court to 
inquire into the allegations.   As regard8 the 
last case, the Executive Council of  the 
University has already imposed major  penalty of 
reduction in rank on the concerned teacher and 
has also disqualified him   from holding any 
administrative post. 

(c) and (d) The University has informed 
that no sex related case against girl students 
or lady teachers other than those mentioned 
in the newspaper report have come to the 
notice of the University. 

(e) and (0 According to the University* the 
atmosphere is free from any sort of tension on 
this account and there is no moral degradation or 
perversion in the University.      I 

Smuggling  of Rare  Coins 

1592. SHRI ISH DUTT YADAV : 
SHRI KRISHAN LAL SHARMA : 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether CBI has recently unearthed a 
multicroro racket involved in the smuggling of 
rare coins and antiques with Nagpur as the 
centre for smuggling activity; 

(b) If so, what are the details   thereof; 
(c) what is the modus operandi of the 

racket involved in the smuggling of rare 
coins and antiques; and 

(d) what action has been taken by Govern-
ment against those involved in the racket  ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURE) 
[KUMARI SELJA) : (a) No such racket 
involved in the smuggling of rare coins and 
inriques with Nagpur as a major nodal point 
was unearthed. However, a complaint was 
■eferred to the CBI by the Archaeological 
Survey of India on  11-9-1991    relating to 


